IN THE NATIONAL COMPANY LAW TRIBUNAL, NEW DELHI
COURT-III

Item No.-107
CA 485/2019

In
IB-761(ND)/2018

IN THE MATTER OF:

Ms. Sony Pictures Networks India Pvt. Ltd ....OPERATIONAL CREDITOR
Vs.

M/s. Ortel Communication Itd. ....CORPORATE DEBTOR

SECTION
U/s 9 IBC code 2016 Order delivered on 08.03.2021

CORAM:

CH. MOHD. SHARIEF TARIQ
MEMBER (JUDICIAL)

SHRI NARENDER KUMAR BHOLA
MEMBER (TECHNICAL)

PRESENT:

For the Applicant/OC

For the Respondent/CD :

For the Intervener : Mr. Neeraj Kr Gupta, Adv for RP

ORDER
CA 485/2019

The Counsel for the Resolution Professional is present. There is no
representation on behalf of the UCO Bank. Affidavit has already been filed.
However, the record is not available on the DMS Portal. The Counsel for the
Resolution Professional is directed to upload the record along with the reply filed
by the UCO Bank.

List the matter on 24.03.2021.

(NARENDER KUMAR BHOLA) (CH. MOHD. SHARIEF TARIQ)
MEMBER (TECHNICAL) | MEMBER (JUDICIAL)

Jyoti



IN THE NATIONAL COMPANY LAW TRIBUNAL, NEW DELHI

COURT-III
Item No.-107
CA 482/2019
In
IB-761(ND)/2018
IN THE MATTER OF:
Ms. Sony Pictures Networks India Pvt. Ltd ....OPERATIONAL CREDITOR
Vs.
M/s. Ortel Communication Itd. ....CORPORATE DEBTOR
SECTION
U/s 9 IBC code 2016 Order delivered on 08.03.2021
CORAM:
CH. MOHD. SHARIEF TARIQ
MEMBER (JUDICIAL)
SHRI NARENDER KUMAR BHOLA
MEMBER (TECHNICAL)
PRESENT:
For the Applicant/OC
For the Respondent/CD
For the Intervener : Mr. Neeraj Kr Gupta, Adv for RP, Adv Mr. Sanjay Bajaj, Adv
Mr. Rajat Prakash for Karnataka Bank. Email: bbls@ymail.com.
ORDER
CA 482/2019

The Counsel for the Resolution Professional is present. Counsel for the
Karnataka Bank is present. Afﬁdéwit has already been filed. However, the record is
not available on the DMS Portal. The Counsel for the Resolution Professional is
directed to upload the record along with the reply filed by the Karnataka Bank.

List the matter on 24.03.2021.

(NARENDER KUMAR BHOLA) (CH. MOHD. SHARIEF TARIQ)
MEMBER (TECHNICAL) ' MEMBER (JUDICIAL)

Jyoti



